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CENTRAL ADMINISTRATIVE TR IEUBAL
PRINCIRPAL BENCH, NEW DELHI

CP oNO, 20742002 DN
pA NOL 22/200

This the 25th day of July, 2807

HOMN QLE SH., KULDIP SINGH, MEMBER (1)
HON BLE SH., S.A.T.RIZVL, ®MEMBER (A}

HC ichan Kumar (Driver) NA.\,BBQ?.,-’PCR
S/o Sh. Sher Singh,

Prov“ntly postad at PCR West Zone, .

In D.P. R/fo RZ-31, N.Block, Gopal Magsar,
Nazafgarh, Delhi.

(gy Advocate: Sh. Rajesv Kumar)

DO : ver sus
Union of India and others throaugh

1. . N.S. Randhawa,

Addl. Commissions of Poliecs,
Police Control Room,

Saral Rohilla,

Delhi. '

"~

Dr. .S 8hueshan,

Addl. Dy, Commissioner of Police,
Police Control Room,

Sarai Rohilla,

Delhi.

{By Advocate: Ms. Renu George)

OR D ER (ORAL)D

By Sh. Kuldip Singh, mMember {.J)

Heard counsel Tor both the parties.

2. Since the order of Tribunal has been complied with by the
respondents but  respondents have filled a SLP before the
Hon "hle Sunreme Court, 0 we do not find any merit in the P,

cr wtands dropped.
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